73 Written Answers [24 FEB. 1994] lo Questions 74
(b) Value of import (C&F) of urea made in the 1Lk um i

current year upto December, 1993 on mm FTAATirdt & =afierdt =t
Government account is Rs. 760 crores. ﬁ!ﬁ!l
Consequent on decanalisation of import of
phosphatic fertilisers, its import is no more being made 457. 90 WET AT, AT : T WA 3R
on Government account. s s % v W 0 fiE: (%) FE

(c) and (d) No target date was fixed for 74 & fir faa ¥ ¥ W@m
achieving  self-sufficiency in fertiliser fefiesd aﬁ&ﬁa S ﬂﬂ'ﬂﬁﬁ w4
production. As a part of the plan to increase the mﬂﬁﬂﬁﬂ*mﬂmaﬁﬂt
production of fertilisers during the 8th Five Year Plan #i
and also to reduce the gap between the demand and A
indigenous production of fertilizers, three new (= ﬁﬁ‘lﬂﬁ ';h[ R N Wif t-’ ﬁqﬁ
ammonia-urea plants, one each at Babrala (U.P.) h iﬂ k) n hd

: N oy | P 8 st vl % wem v it e

Shahjahanpur (U.P) and Gadepan (Rajasthan), t
are currently under implementation in the private L2
sector. Besides, National Fertilisers Ltd. (NFL) a3l T Yrern v ot |
and Indian Fanners Fertilisers Cooperative Ltd. =R srerg 3 o it % m farsmy
(IFFCO) have taken up projects for the doubling of sy wgrarm farwre fesmr o v ik w st
L) ant Aonla (U rapectely. G | TTCCH TR ). (%) o () ot

) TOPEETVEY. B fafvm aferl s wfwt/smRiea
allocation has also been indicated for one & = =R A
medium sized gas-based ammonia-urea plant based TR % WEE % wRiiE & f
on gas from Krishana-Godavari Basin in Andhra T ¥ wiafafm F wit fafis st & omf 1)
Pradesh. o &N o e T ¥ v adf wiw
w5 w whard % whmd il o e Tem kv A -
okt oo w ) e

ud wd - W

- 926 2t oz .37 Wi ¢.21 wite
™ e 12 &0 04 138 ¥ 0.33 Wi
o 8317 28} 49 1334 W 0.77 R
W™ 1675 86 0z 17,07 W 0.12 ¥R
(awt it B )
™" 133 129 ™ 91.00 T b5
(e womftant)

Delay in the announcement of New Drug Policy
458. SHRIN. GIRI PRASAD:
SHRICHATURANAN MISHRA:

Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether itis a fact that the announcement
of the new Drug Policy has been delayed; and

(b) if so, the reasons therefor and at what
stage the matter stands at present?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS WITH ADDITIONAL
CHARGE OF THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
DEPARTMENT OF ELECTRONICS AND THE
DEPARTMENT OF OCEAN
DEVELOPMENT (SHRI EDUARDO
FALEIRO): (a) and (b) The process of review of
Drug Policy 1986 involved several rounds of
discussions/ consultations and also a debate in the
House in the last monsoon session. It is in now in
its final stage.



